DDA Housing Scheme

2094, SHRIMATI JAYA BACHCHAN: Wil the Minister of URBAN DEVELOPMENT be

pleased to state:

(a) whether the inquiries instituted in the New Housing Scheme of DDA for which draw

was held in December 2008 has been completed;
(b) the names of agencies inquiring into the matter and the reasons for delay;

(c) whether it is also a fact that these investigations have not only denied allotment to
successful applicants, they are also being made to pay additional interest amount to banks from

which they had borrowed; and
(d) by when these investigations would be completed and allotments made?

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT (SHRI SAUGATA
RAY): (a) and (b) Mo, Sir. The Internal Committee constituted by DDA has completed its
findings and submitted its report on 19.2.2009. The Committee infer alia concluded that the
whole process of scrutiny of applications, randomization as well as result of the draw does not
suffer from any aberration and that the process is absolutely foolproof. No lapses have heen

found by the Committee in the whole process.

Apart, from the above, the Economic Offences Wing (EOW), Crime Branch, Delhi Police is

also investigating into the matter and its report is still awaited.

(c) and (d) The payment of additional interest on the amount borrowed is the subject

matter of respective banks and borrowers.

The EQW has stated that investigation of the case is being conducted on a day-to-day
hasis and expert opinion on some exhibits sent for analysis is awaited. It has further stated that

efforts are being made by them to complete the investigation expeditiously.

Appropriate decision on issuing demand-cum-allotment letters will be taken only upon

receipt of the report.
Water logging in Guwahati

2095. SHRI BIRENDRA PRASAD BAISHYA: Will the Minister of URBAN DEVELOPMENT be

pleased to state:

(a) whether his Ministry has received any proposal from the State Government of Assam
for practical solution of water logging due to frequent downpours in Guwahati city causing

stopping of traffic and other movements;
(b) ifso, the present status and detailed action plan; and

(c) if not, immediate measures taken up by the Central and the State Government for
this recurring problem faced by the local people and tourists in a place like Guwahati which is the
hub of North-Eastern States?
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